Calcutta High Court (Appellate Side)

Scrutiny List From 17-06-2021 To 17-06-2021

Filing No. Petetioner

Advocate

Compliance By
Date

Reason For Compliance
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1220/2021 SK. NURUL ISLAM

1221/2021  SWAPAN RAKSHIT

421/2021 SANTOSH KUMAR ROY
4219/2021 BAIJANTI SHIDHE @ VAIJAYANTI

RAKHAMJI SHINDHE

1383/2021 SANKHASUBHRA CHATTERJEE
AND ORS.

1384/2021 SABIR ALAM

1385/2021 ELA BOX MONDAL

10758/2021 SWADES PAL AND OTHERS
10763/2021 AYUB ALI

10764/2021 BABUR ALI MONDAL

Printed On 17-06-2021

SK TOSLIM ALI

SK. TOSLIM ALI

BIKRAM
BANERJEE

KAUSHIK GHOSH

SHASANKA
SEKHAR SAHA

MD. YOUNUS
MONDAL

MD. YOUNUS
MONDAL

SPUMITRA DEB

MD. YOUNUS
MONDAL

MD. YOUNUS
MONDAL

08-07-2021

08-07-2021

09-07-2021

08-07-2021

09-07-2021

08-07-2021

08-07-2021

08-07-2021
08-07-2021

08-07-2021

1.WRONG ADDRESSING TO THE HONBLE CHIEF JUSTICE
(ACTING).

1.WRONG ADDRESSING TO THE HONBLE CHIEF JUSTICE
(ACTING).

1. SHORT LIST OF DATES AND SYNOPSIS MISSING.
PH. NO. OF THE PETITIONER IS ABSENT.
1. SYNOPSIS IS MISSING.

1. LIST OF DATES, SYNOPSIS AND PHOTO COPY OF THE
ORDER IS NOT ATTACHED AFTER THE PRESENTATION FORM.
2. WRONG ADDRESSING OF THE HONBLE CHIEF JUSTICE.

1. LIST OF DATES, SYNOPSIS AND PHOTO COPY OF THE
ORDER IS NOT ATTACHED AFTER THE PRESENTATION FORM.
2. WRONG ADDRESSING OF THE HONBLE CHIEF JUSTICE.

SYNOPSIS AND LIST OF DATES ARE MORE THAN TWO PAGES.
1.WRONG ADDRESSING TO HONBLE CHIEF JUSTICE (ACTING).

1.WRONG ADDRESSING TO THE HONBLE CHIEF JUSTICE
(ACTING).

2.POINTS OF LAW IS MISSING



